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LOK SABHA
UNSTARRED QUESTION NO. 2633
TO BE ANSWERED ON 04™ AUGUST, 2026

IMPACT OF PM-KISAN SCHEME

2633. SHRI JASWANTSINH SUMANBHAI BHABHOR:

Will the Minister of AGRICULTURE AND FARMERS WELFARE fﬁr Ud fhrdreT SedmoT A3
be pleased to state:

(@)  the details of achievements and success of the Pradhan Mantri Kisan Samman Nidhi
(PM-KISAN) scheme in economically empowering the farmers of Dahod Lok Sabha
Constituency;

(b)  the total number of farmers who have directly benefited from this visionary scheme in
the said region since its inception, year-wise;

(c)  the total amount of funds successfully transferred directly into the bank accounts of
farmers through Direct Benefit Transfer (DBT), ensuring transparent distribution in the
Dahod parliamentary constituency;

(d)  the details of the proactive steps taken and special saturation drives conducted by
the Government to ensure 100% registration of eligible tribal and marginal farmers in the
Dahod Lok Sabha Constituency; and

(e) the overall positive socio-economic impact of this continuous financial assistance
with regard to agricultural productivity, procurement of agricultural inputs, and the livelihood
of the farming community in the region?

ANSWER

MINISTER OF STATE FOR AGRICULTURE AND FARMERS WELFARE
&Y Ud fohdTe a1 AT AN (SHRI RAMNATH THAKUR)

(a) to (e): The PM-KISAN scheme is a central sector scheme launched to supplement
the financial needs of farmers with cultivable land-holding. Under the scheme, a financial

benefit of ¥ 6,000/- per year is transferred in three equal instalments, into the Aadhaar



seeded bank accounts of farmers through Direct Benefit Transfer (DBT) mode. Under the
PM-KISAN Scheme, Government of India has disbursed over ¥ 4.47 lakh Cr. to the

beneficiaries through 23 installments since inception of the Scheme.

As per the impact evaluation study by the Development Monitoring and Evaluation
Office (DMEO) of NITI Aayog, the scheme is successfully fulfilling its primary function of
providing direct financial assistance to farmers holding agricultural land, thereby enhancing
their economic stability and agricultural productivity. The study also shows that over 92
percent of beneficiary farmers utilized the financial assistance for essential agricultural
inputs such as seeds, fertilizers, and pesticides, which are particularly important in the face

of rising input costs and weather-related uncertainties.

Instalment-wise details of beneficiaries benefitted in Dahod and Mahisagar districts

of Gujarat and amount released to them since inception is at Annexure.

In order to ensure that no eligible farmer, including tribal and marginal farmers, is
left out, the Government of India undertakes saturation drives in coordination with the
States/UTs, including Gujarat. A major nationwide saturation drive was undertaken from
15th November 2023 under the Viksit Bharat Sankalp Yatra (VBSY), during which, more
than 1 Cr. farmers were included under PM-KISAN. Further, under the Government’s 100
days initiative in 2024, over 25 lakh eligible farmers were added under the PM-KISAN
scheme. A special drive was also conducted in September 2024 to clear the pending self-
registration cases, which resulted in the addition of over 30 lakh new farmers. Further, a
nationwide saturation drive was undertaken in June, 2026 under PM-KISAN, alongwith the
“‘Khet Bachao Abhiyaan” to expand the coverage of eligible farmers under the scheme,
which resulted in the addition of about 17 lakh farmers in the country, including 1 lakh

farmers in Gujarat, including Dahod.



Annexure

Instalment-wise details of beneficiaries benefitted in Dahod and Mahisagar districts and
amount released to them since inception, as on 29.07.2026

Dahod Mahisagar
Instalment Beneficiaries Amount Beneficiaries Amount
Benefitted Released (In Benefitted Released (In
Rs. Crore) Rs. Crore)
1st Instalment (Dec'18 - Mar'19) 1,31,071 26.21 96,520 19.30
2nd Instalment (Apr'19 - Jul'19) 1,41,507 28.30 1,18,241 23.65
3rd Instalment (Aug'19 - Nov'19) 2,11,181 42.24 1,36,655 27.33
4th Instalment (Dec'19 - Mar'20) 2,38,616 47.72 1,35,160 27.03
5th Instalment (Apr'20 - Jul'20) 3,77,197 75.44 1,64,676 32.94
6th Instalment (Aug'20 - Nov'20) 4,15,315 83.06 1,71,512 34.30
7th Instalment (Dec'20 - Mar'21) 3,45,311 69.06 1,70,384 34.08
8th Instalment (Apr'21 - Jul'21) 3,46,978 69.40 1,86,495 37.30
9th Instalment (Aug'21 - Nov'21) 3,56,999 71.40 1,83,203 36.64
10th Instalment (Dec'21 - Mar'22) 4,24,001 84.80 2,05,666 41.13
11th Instalment (Apr'22 - Jul'22) 3,64,240 72.85 1,76,928 35.39
12th Instalment (Aug'22 - Nov'22) 2,40,362 48.07 1,62,601 32.52
13th Instalment (Dec'22 - Mar'23) 2,23,755 44.75 1,65,367 33.07
14th Instalment (Apr'23 - Jul'23) 2,35,008 47.00 1,55,499 31.10
15th Instalment (Aug'23 - Nov'23) 2,46,977 49.40 1,53,687 30.74
16th Instalment (Dec'23 - Mar'24) 4,26,625 85.33 1,71,452 34.29
17th Instalment (Apr'24 - Jul'24) 3,09,030 61.81 1,60,110 32.02
18th Instalment (Aug'24 - Nov'24) 2,76,841 55.37 1,56,625 31.33
19th Instalment (Dec'24 - Mar'25) 3,27,856 65.57 1,71,012 34.20
20th Instalment (Apr'25 - Jul'25) 2,99,891 59.98 1,60,839 32.17
21st Instalment (Aug 25-Nov 25) 2,54,390 50.88 1,47,238 29.45
22nd Instalment (Dec 25-Mar 26) 2,64,562 52.91 1,52,003 30.40
23nd Instalment (Apil 26-July 26) 2,67,405 53.48 1,55,495 31.10
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